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[®T. §. G197/DD-MMR/Ahilyanagar/Morchudnagar/20A]
AT FA AT, T TITHF AT ()

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 15th April, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1937(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely Daund — Manmad Doubling Project in the State of Maharashtra, hereby declares its intention
to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub-Divisional Officer Division -
Ahilyanagar Ahilyanagar, District Ahilyanagar,Maharashtra in writing and shall set out the grounds thereof, and
the Competent Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner
and may, after hearing such objections and after making such further enquiry, if any, as the Competent Authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

3.88% 1433 9@
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SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Daund — Manmad Doubling Project in the District Ahilyanagar in the State of Maharashtra.

" Daund — Manmad Doubling Project of Central Railway, under the Railway (Amendment) Act, 1989, and the Land

Acquisition Railway (Amendment) Act, 2008, section 20(A)."

w

Land
Acquisition
Case No.

Name of the
Village

Taluka

As Per 7/12 Land holder's name

Survey
No.

Land
holding
method

Land area as
per 7/12 (H.R/
Sg.M)

Acquisition
area
(H.R/Sq.M)

01/20
24

Morchudna
gar

Ahilyana
gar

Pushpa Subhash Agarkar
Amit Subhash Agarakar
Prakash Madhav Agarkar
Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe

8 plot
no.l

pai

Class-1

4.71.65

471.65
Sq.M

Pushpa Subhash Agarkar
Amit Subhash Agarakar
Prakash Madhav Agarkar
Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe

8 plot
no.2

pai

Class-1

4.30.87

206.59
Sq.M

Pushpa Subhash Agarkar
Amit Subhash Agarakar
Prakash Madhav Agarkar
Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe

8 plot
no.3
pai

Class-1

3.27.33

327.33
Sq.M

Pushpa Subhash Agarkar
Amit Subhash Agarakar
Prakash Madhav Agarkar
Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe

08
plot
no.6

pai

Class -1

1.92.00

54 Sq.M

Pushpa Subhash Agarkar
Amit Subhash Agarakar
Prakash Madhav Agarkar
Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe

08
plot
no.7

pai

Class -1

1.92.00

158.43
Sq.M

Pushpa Subhash Agarkar
Amit Subhash Agarakar
Prakash Madhav Agarkar
Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe

08
plot
no.8

pai

Class-1

4.11.69

411.69
Sq.M

Pushpa Subhash Agarkar
Amit Subhash Agarakar
Prakash Madhav Agarkar

08
plot

Class -1

2.63.69

129.36
Sq.M
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Land
Acquisition
Case No.

Name of the
Village

Taluka

As Per 7/12 Land holder's name

Survey
No.

Land
holding
method

Land area as
per 7/12 (H.R /
Sq.M)

Acquisition
area
(H.R/Sg.M)

Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe

no.14
pai

Pushpa Subhash Agarkar
Amit Subhash Agarakar
Prakash Madhav Agarkar
Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe

08
plot
no.13

pai

Class -1

19177

00.02 Sg.M

8 Pai
Intern
al

Road

Class-1

7.33.81

224.13
Sq.M

10

8 Pai
Open
Space

Class -1

5.17.96

517.96
Sq.M

11

Machindra Namdev
Agarkar, Gorakh Namdev
Agarkar, Madhukar Namdev
Agarkar

Sachin Vasant Agarkar
Arvind Tukaram Agarkar
Dipesh Tukaram Agarkar
Yash Sanjay Agarkar
Ramesh Jaganath Agarkar,
Ashok Jaganath Agarkar,
Abhang urfa Ashok Jaganath
Agarkar

Jaganath Agarkar

Balasaheb Jaganath Agarkar,
Arvind Dattatray Agarkar

09 Pai

Class -1

0.21H.R

0OHO3R

12

Ashok Jaganath Agarkar
Ramesh Jaganath Agarkar,
Abhang urfa Ashok Jaganath
Agarkar

Sharadchandra Jaganath
Agarkar, Balasaheb Jaganath
Agarkar

Ramesh Jaganath Agarkar,
Sharad Jaganath Agarkar,
Vinit Dattatray Agarkar,
Sunita Rangnath Agarkar,
Mukund Rangnath Agarkar
Anil Rangnath Agarkar
Dilip Rangnath Agarkar
Shila Madhukar Agarkar
Dilip Sitaram Agarkar
Nilesh Maruti Agarkar

12 pai

Class -1

0.58 H.R

OH35R

13

Ashok Jaganath Agarkar
Ramesh Jaganath Agarkar
Abhang urfa Ashok Jaganath
Agarkar

Sharadchandra jaganath
Agarkar, Balasaheb Jaganath
Agarkar, Ramesh Jaganath
Agarkar, Sharad Jaganath
Agarkar, Vinit Dattatray
Agarkar Dhiraj Bhausaheb
Agarkar, Puja Bhausaheb

13 Pai

Class -1

1HB86R95
Sq.M

0OH26R
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Land
Acquisition
Case No.

Name of the
Village

Taluka

As Per 7/12 Land holder's name

Survey
No.

Land
holding
method

Land area as
per 7/12 (H.R /
Sq.M)

Acquisition
area
(H.R/Sg.M)

Agarkar. Ratnakar Dagduji
Agarkar, Ashok Dagduji
Agarkar, Jyoti Bhausaheb
Agarkar, Prabhakar Dagduji
Agarkar, Pushpa Subhash
Agarkar, Amit Subhash
Agarakar, Prakash Madhav
Agarkar

Ashok Madhav Agarkar
Rajendra Madhav Agarkar,
Pradip Madhav Agarkar,
Mira Arun Agarkar, Akshay
Arun Agarkar, Jyoti Ravi
Londhe, Anil Rangnath
Agarkar, Dilip Urf Shyam
Rangnath Agarkar

14

Ashok Jaganath Agarkar

Balasaheb Jaganath Agarkar,

Sharadchandra Jaganath
Agarkar

Abhang urfa Ashok
Jjaganath Agarkar

Ramesh Jaganath Agarkar,
Sharad Jaganath Agarkar,
Vinit Dattatray Agarkar

14 Pai

Class -1

0OHB85R

0OH54R

Total

3.88HaR

143 HaR

[F. No. G197/ DD-MMR/Ahilyanagar/Morchudnagar/20A]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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